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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 818 OF 2024

IN THE MATTER OF:

DHARMENDER KUMARSINGH . APPLICANT
VERSUS
STATEOFUP.&ORS. ... RESPONDENT(s)
INDEX
S.No. PARTICULARS PAGE NO.

1. RESPONSE ON BEHALF OF RESPONDENT
NO.5 IN COMPLIANCE OF THE ORDER DT.
04.02.2025 PASSED BY THE HON’BLE

NATIONAL GREEN TRIBUNAL

ANNEXURES

2. COPY OF THE LETTER DT. 09.05.2025

ANNEXED HEREWITH AS ANNEXURE A-1

3. COPY OF THE REPORT DT. 21.08.2024

ANNEXED HEREWITH AS ANNEXURE A-2.

4. COPIES OF THE GOOGLE MAP ANNEXED

HEREWITH AS ANNEXURE A-3.




DATE: 13.05.2025

PLACE: KASHI
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THROUGH COUNSEL
\ /
BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com

Ph: 9639286572
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 818 /2024

IN THE MATTER OF:

DHARMENDER KUMARSINGH = ceeeennne APPLICANT
VERSUS

STATEOFUP.&OTHERS .. -.RESPONDENT(s)

RESPONSE ON BEHALF OF RESPONDENT NQO. 5 IN COMPLIANCE

OF THE ORDER DT. 04.02.2025 PASSED BY THE HONBLE

NATIONAL GREEN TRIBUNAL, NEW DELHI

L D'\QVFK&W ........... aged about>1.. years S/o Lol Behadin "“E,
presently posted asDibsrnd boed . At Yoade w3 Life, de Vlédo hereby

solemnly affirm and state on oath as under:

1. That the undersigned has been duly authorised to file the present affidavit

on behalf of the Member Sectretary, Uttar Pradesh State Wetland Authority

vide letter dt. 09 .65.29
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A Copy of the letter dt. 09.05.2025 has been annexed herewith as

ANNEXURE A-1.

. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present respoise.

. That I state that the contents of the affidavit have been drafied by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

. That in the present matter, the Hon’ble Tribunal is considering the issue of
protection of Surha Tal which is a wet land and the allegation that by the
construction of a University and gatbage disposal centre, there is an
attempt to block the .cilazmeis of rejuvenation of Surha Tal and,

consequently effect on the Bird Sanctuary.

. That the present matter was last listed on hearing on 04.02.2025, wherein
the Hon’ble Tribunal directed as under:
“3 i ivevieivs e e We also required Respondent No. 4 and 5 fto ﬁZe: the

comprehensive report dealing with the issue involved in the matter within

W




6.
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4 weeks, failing which Respondent No. 4 and 5 will appear virtually on the
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next date of hearing.......covev v vev e

That it is relevant to submit that the Surha Tal Wetland is situated in
District Ballia and as per the National Wetland Atlas, 2010, the area of the

said Wetland is 2270.64 hectares.

That the applicant has raised apprehension that construction of a university
and a Garbage Disposal Centre may obstruct water sources flowing into
the Surha Tal Wetland, thereby affecting the water inflow and the
ecological balance. In this regard, a report was sought from the Divisional
Forest Officer, Kashi Wildlife Division, Ramnagar, Varanasi, who
exercises administrative control over the said Bird Sanctuary. That
subsequently, the office of the Divisional Forest Officer, Kashi Wildlife
Division, Ramnagar, Varanasi, vide Letter No. 696/31 dated 21.08.2024

has submitted a report. That the said report states as under:

¢ The Surha Tal Wetland, which has been notified as a Protected Area
under the Wildlife (Protection) Act, 1972, includes a partial area
where various constructions for the university have been permitted

by the Ministry of Environment, Forest and Climate Change,

'
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Government of India, vide letter No. F.No. WL-6/144/2023-1V1

dated 08.12.20723.

The Garbage Disposal Centre has been constructed on Plot Nos.
481/2.56, 482/1.90, 580/1/0.30, and 581/0.22 with a tqta‘l arca of
4.98 acres as recorded in Account No. 110, in the name of Nagar
Palika Parishad, Ballia. The centre is enclosed on all sides with a
boundary wall and is located approximately 1000 to 1200 meters
away from the aquatic zone of jay Prakash Narayan (Surha Tal) Bird
Sanctuary. The waste collected at the centre is segregated and
composted in an environmentally sound manner in compliance with
environmental norms.

The area around the Garbage Disposal Centre is used by local
farmers for agricultural purposes, and no waterlogging has been
observed in the vicinity. Hence, no movement of domestic or
migratory birds has been recorded in this area.

The elevation of the Garbage Disposal Centre is approximately 2.50
meters higher than the current water level of Surha Tal__ Bird
Sanctuary.

The channels of the Surha Tal Wetland/Bird Sanctuary have not

been obstructed, nopkapthe flow of water been affected.
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A Copy of the report dt. 21.08.2024 has been annexed herewith as

ANNEXURE A-2.

g. That it is pertinent to mention that a Google Map showing the location of
the university and the Garbage Disposal Centre in relation to the Surha Tal

‘Wetland has been annexed herewith as ANNEXURE A-3.

9. That it is most respectfully submitted that the “Kathal Nala” serves as the
inlet channel for the wetland. During monsoon, water from the Ganga
River enters the Surha Tal Wetland through this nala. The nala has also
been depicted on the map (Annexure A-3), which clearly shows that the
university and the Garbage Disposal Centre are situated at a distance from

it.

10.That it is further submitted that as per Clause 2, sub-clause 4(i) of the
guidelines issued by the Ministry of Environment, Forest and Climate
Change, Government of India, for implementation of the Wetlands
(Conservation and Management) Rules, 2017, these Rules shall not be
applicable to areas already covered under the Wildlife (Protection) Act,
1972. As Sutha Tal is a protected arca under the said Act, the Wetlands

(Conservation and Management) Rules, 2017 are not applicable to it.

h
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11.That the deponent is duty i:u:}m"ici to fulfil the obligation which are assigned
under the law and directions passed by this Hon'ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions or instructions that may be issued by this Hon’ble Tribunal,

without demur or delay.

12.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

%

DEPONENT

VERIFICATION

Verified at kashi on this 13th day of May, 2025, that the

contents of the above affidavit from paragraphs 1 to 12 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

'l

DEPONENT
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